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Hon'ble Mr. Justice H.R.K Trivedi, V.C.

Hon'ble Maj Gen KK Srivastava, A.M.
Applicent was granted time to file amendment
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applicztinn by order dated 7.8.Cl. iore thanfyear haﬁ
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passed but no steps have been taken ;- : to amend.

It appears that the applicznt is not interested in
pursuing the uectter. The U.,A. is accordingly dsmissed

for want of prosecution.
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